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ESEEISES
(7ET L)
e
Has, 6 4T, 2026
e (derree) wfafags 2008 $i arr 20A F a7

AT, 1211(3).—Fesl T TEHE, F o ATz, 1989 (1989 T 24), U Yora (FHemad) stfarfazry 2008
(2008 =T 11) (M8 Z8H T8 TATT 3 ATATHTT FgT TAT 7) T €T 20 ‘T F @2 (1) G Ta<T ARAT T TN FLd
T, Tg FHTHTT BT ST F TETT T &7 TS o forw, ag g, e wter e w08 surag st & fagr T
g, AETTE TS & Soid 1T § “HaaTe-Senma 4 A" it &9 Yo aRarsET & feares, e, y&eq, i
TATAT 6 [oTT STUTerd g, UHT I FT 37517 el o erd o sroor &t & |

IF 97 7 Raas &2 =t T # =7 ATeE=a & T & i 7 1 o & fiaw , 3 atafaas
o omer 209 36 IT-4meT (1) % it SR TSI % forw UHt W % 999 3 ST & Haer F AT FHT T |

T VAT AT, T&H TTTERTT srAi fasre s stfemrgor stferanrer (1) & 9 u=, stertia #erng & fofea
T AT STTOT 3% SHeh MY ST Turd T 3i¥ TEAW TTIAHRTL ATETRAT 7 A RTa &9 F 97 ffer sraamdt % areaw
H AATS FT AFEL TETH FHIT S UH &7 7o GAaTS FHeed TAT VY ST F2A F T AT A0S gl Fore Teqw arierr
AT THH , AL FIT, AT AT AT BT STAATT HY THIT AT SAATATT HL T |

I ATATTH T 91T 20 T FT IT-TT (2) F el T JTrerr<r g &ham T v sraer sifaw g |

1670 G1/2026 (1)
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=H ATSEAAT o AT AT ATAT T AT @A T G & T A1 I ¢ 7 {aag =Af<h gy g9
TTTERTET o ST FATAT § 3T (Areqor Foha S |kt 2 |

SRR
AEITY TS & Fowid orer 29 o1 aRa o “HeATe-Sema 4t qree & fore stista i St amefy
I T HEHAT AT I LT Aferd fFaw |
T E
&, | srfdrgor | wmE™ O/ AEAR [IRE H | AW | T | R FA | €UT&AT &
F | THROMHT | AE g ST 7T T TR | ATRA (®.3m<)
&1 (8.3m<.)
1 farer amy fory 224 | 2.74 0.65
2 T iw agT fors 223 | 3.83 0.75
3 IEIREIEEC R ICAE] 219/2/= | 1.52 0.56
4 e e arde 214/3 I 0.81 0.15
RREIEIER S EED
5 TTEA T FHIA ST 214/2 | 0.54 0.11
ardter
6 T It qrdter 214/2 | 0.27 0.053
7 i aeafem ardter | 214/1/3% | 0.20 0.053
e et ardie
8 T - 214/1/= | 0.80 0.187
HEEAT T AEHT
9 SAT T g2 72, | 214/1/4 | 0.95 0.22
TaT ANT=E g0
10 THATaTS sten arde | 215/1 | 2.18 0.58
06/26 | Fisirr | ey | T S ME
11 s a7 A 208/2 | 1.39 0.30
12 HfaT qug 9 208/1 | 1.38 0.32
T ATELETs Aghid
13 fror 7 7o 207/1 | 0.81 0.34
14 FaTe e ardre 207/2 | 1.01 0.34
HiferaT Femer we
.5 AT ool AT 198/1 | 1.83 081
. 9T, . TSl ARFHTL 198/2 1.85 '
qr=T
EHEGIEINERICCH
EEREIEIEENIRED
16 197/1 | 1.50 0.61
e, fSemeTs 398
e
- 23.61 6.033
(B.312) (3.3mX)

[FT. . G197/MMR-JL 4th/Nimbhora Vig/Bhadgaon Tq/20A]
AT FHTL I[AT, T TATE AT ATahr (Fafm)
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MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbai, 6th March, 2026
Under clause 20A of the Railway (Amendment) Act 2008

S.0. 1211(E).—In exercise of the powers conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (11 of 2008), the Central Government,
after being satisfied that for the public purpose, the land, the brief description of which has been given in schedule
annexed hereto, is required for purpose of execution, maintenance, management and operation of Special Railway
Project, namely “Manmad-Jalgaon 4™ line” in the district of Jalgaon in the State of Maharashtra, hereby declares its
intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Special Land Acquisition Officer
(1) UTPH, Jalgaon in writing and shall set out the grounds thereof, and the Competent Authority shall give the objector
the opportunity of being heard, either in person or by legal practitioner and may, after hearing such objections and after
making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow the
objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired with or without structures, falling within the Special Railway Project of
“Manmad-Jalgaon 4" line” in the District Jalgaon in the State of Maharashtra.

Sr Survey/ Area in Acquired
‘| District | Taluka | Village | Group | Name of the Land Owner / Occupant land in
No. No (Hector) hector

Shruti Vijay Chandan, Jayesh Ratanshi
Chandan, Shailesh Ratanshi Chandan,
Tejas Vijay Chandan, Vijay Lakshmidas
Thane | Shahapur | Khardi 79 Chandan, Mohammad Yusuf 1.6390 0.4156
Mohammad Yasin Ansari, Sajid Hussain
Abdul Alim Khan, Mohammad Shafiq
Yar Mohammad Ansari

Kantilal Laxmansingh Pardeshi, Prakash
Laxmansingh Pardeshi, Mohanalal
Laxmansingh Pardeshi, Railway
Ministry under Central Railway-Kalyan
Kasara, Deputy Chief Engineer
(Construction) Central Railway
Ghatkopar, Kalyan Kasara 3rd Railway

. Line, Sajid Hussain Abdul Alim Khan,
Thane | Shahapur | Khardi 187 Mohammad Shafiq Yar Mohammad 8.4415 0.0209
Ansari, Mohammad Yusuf Mohammad
Yasin Ansari, Vijay Lakshmidas
Chandan, Kantilal Laxmansingh
Pardeshi, Prakash Laxmansingh
Pardeshi, Mohanalal Laxmansingh
Pardeshi, Subhadra Pandurang Athavale,
Subhash Anant Gole, Harshal Pralhad
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Sr.
No.

District

Taluka

Village

Survey/
Group
No.

Name of the Land Owner / Occupant

Area in
(Hector)

Acquired
land in
hector

Datir, Bhaskar Narayan Datir, Usha
Keshav Datir,

Sunita Ulhas Shrikhande, Nandkumar
Keshav Datir, Vasundhara Digambar
Deshpande, Lalita Pralhad Datir,
Madhav Anant Gole, Kachru Wadialal
Shah, Uday Bhaskar Datir, Nandkumar
Keshav Datir, Niranjan Satyavan Datir,
Prakash Ramkrishna Datir, Madhav
Anant Gole, Meenal Manish Sohni,
Ravikant Bhaskar Datir, Rekha Keshav
Datir, Lalita Pralhad Datir, Vasundhara
Digambar Deshpande, Vijaya Vasant
Bedekar, Sukhada Satyavan Datir,
Sunita Ulhas Shrikhande, Subhadra
Pandurang Athavale, Subhash Anant
Gole, Suryakant Ramkrishna Datir,
Harshada Harishchandra Joshi, Harshal
Pralhad Datir, Sushma Gangadhar
Limaye, Ramdulare Shivprasad Shahu,
Anil Ramdulare Shahu, Nagina
Rameshchandra Shahu, Ranjana
Krishnarao Jayaswal, Vijay Ramdulare
Shahu, Surjabai Hiralal Shahu, Pramila
Bhaskar Sadgir, Janabai Nivritti
Mokhare, Nilam Ramlal Pardeshi,
Shakuntala Ramalal Pardeshi,
Purushottam Ramalal Pardeshi, Nilesh
Ramalal Pardeshi, Nitin Ramalal
Pardeshi, Ravindra Pundalik Mayekar,
Ramkali Madhav Pardeshi, Prakash
Ramkrishna Datir, Niranjan Satyavan
Datir

Thane

Shahapur

Khardi

261/A/1

Nandkumar Keshav Datir, Madhav
Anant Gole, Uday Bhaskar Datir,
Subhadra Pandurang Athavale, Sunita
Ulhas Shrikhande, Sukhada Satyavan
Datir, Vijaya Vasant Bedekar, Sushma
Gangadhar Limaye, Harshal Pralhad
Datir, Harshada Harishchandra Joshi,
Vasundhara Digambar Deshpande,
Suryakant Ramkrishna Datir, Subhash
Anant Gole, Lalita Pralhad Datir, Rekha
Keshav Datir, Meenal Manish Sohni,
Ravikant Bhaskar Datir, Malatibai
Sadashiv Thakur, Shrikant Sadashiv
Thakur, Chandrakant Sadashiv Thakur,
Pradeep Sadashiv Thakur, Subhash
Sadashiv Thakur, Chandrakant Sadashiv
Thakur, Subhash Sadashiv Thakur,
Shrikant Sadashiv Thakur, Malatibai

69.5493

0.3144
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Sr Survey/ Area in Acquired
° | District | Taluka | Village | Group | Name of the Land Owner / Occupant land in
No. No (Hector) hector

Sadashiv Thakur, Pradeep Sadashiv
Thakur, Subhash Sadashiv Thakur,
Shrikant Sadashiv Thakur, Malatibai
Sadashiv Thakur, Pradeep Sadashiv
Thakur, Chandrakant Sadashiv Thakur,
Sushilabai Ramkrishna Datir, Subhadra
Pandurang Athavale, Lalita Pralhad
Datir, Harshal Pralhad Datir, Eknath
Rambhau Mhasakar, Rishikesh
Dattatraya Mhasakar, District Sports
Officer Thane / Taluka Sports Officer
Shahpur, Unclaimed, Forest Store,
Kavita Ganesh Raut

79.6298 0.7509

TOTAL (Ha) (Ha)

[F. No. G197/MMR-JL 4th/Nimbhora Vig/Bhadgaon Tq/20A]

BHUVNESH KUMAR GUPTA, Chief Administrative Officer (Construction)
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